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Shr: Gopala Rao: May 1 know
whether the Government are tiaking
any steps to develop the internal

market for shellac?

Dr. P. S. Deshmukh: The matter is
under consideration.

Shri Gopala Rao: May I know whe-
ther the work done in this Research
Institute is ever reviewed by Govern-
ment? If so, in what respects?

Dr. P. S. Deshmukh: I have not
been abie to follow the question.

Mr. Deputy-Speaker: He wants to
know whether the research done in
this Institute has been valued by the
Goverament.

Shri Gopala Rao: No, Sir. I want to
know whether the work done in the
research institute is being reviewed
by the Covernment, or has been re-
viewed.

Dr. P. S. Deshmukh:
Sir.

Shri Jaipal Singh: In regard to the
entomclogical research, may I Xnow
what has been the increase in the
parasites and to what extent has this
been carried out in the coupe cultiva-
tion that the hon. Minister has refer-
red to?

Dr. P. S. Deshmukh: I would like
to have notice of the question.

Shri Velayudhan: Out of the Rs, 40
lakhs and odd now spent on the Lac
Research Institute, how much hag been
given as Government contribution?
Are any taxes collected from the
callivators or producers of lac?

P. S. Deshmukh: We evy a
ce<s ‘under the Indian Lac Cess Act,
and that is a source of revenue for
the Government.

Shri Dhulekar: In view of the fact
that lac production is very important
in Vindhya Pradesh, may I know
whether any research scholars from
there has been associated with the
work of the Institute?

It has been
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Dr. P. S. Deshmukh: A good many
of these things is done simultaneous-
ly by the States also. I do not know
how far Vindhya Pradesh hag pro-
ceeded in the matter. Anyhow, the
question has not come to us.

Shri Jasami: May I know ‘-vhether
it is due to the monopolistic puc-
chase by the foreign countries that
the prices of shellac have come down,
and if so, what steps have the Gov-
ernment taken in the matter?

Mr. Deputy-Speaker: The question
reist.s to research and not to prizes.
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REMOVAL OF MAHALAKSHMI

FROM PEPSU

*807. Shri A. N. Vidyalankar:
the Minister of Food and Agnculture
be pleased to state:

(a) whether it is a fact that the
Government of India have permitted
the Mahalakshmi Sugar Mills, Hamira
(Pepsu), to remove its existing

machinery from its present site to a
new site at Igbalpur in UP,;

(b) the reasons given for the re-
moval;

SUGAR MILLS
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(c) whether Government are aware
that already the crushing capacity of
this Mill at Hamira is too low to utilise
all the sugar-cane available in the
surrounding area and that the sugar-
cane growers of the Ilaqua are very
much perturbed;

(d) whether Government have re-
ceived a representation from the peo-
ple of Jullunder district, which is sur-
rounding this mill, sent through the
Punjab Governor, that in order to
facilitate the crushing of cane a new
sugar mill should be started;

(e) whether all these conditions had
been fully taken into consideration be-
fore granting permission for the re-
moval of the main factory from this
area;

(f) whether, in view of the strong
opposition from the growers, Govern-
ment are prepared to revise its deci-
sion; and

(g) whether the views of the PEPSU
and Punjab Governments were ascer-
tained before granting the above per-
mission?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) Yes.

(b) The main reasons for allowing
shifting of the factory from its pre-
sent sitey are: inadequate supply of
cane at the existing site and !ow re-
covery of sugar from cane.

(c) It is not correct that the crush-
ing capacity of the Hamira factoryis
too low to utilise all the available
sugarcane. As a matter of fact the
factory has never been able to nro-
cure the necessary quantity of cane
to work to its full capacity.

(d) No.

(e) Does not arise.

(f) and (g). The views of the
growerg and State Governments were
tzken into consideration before per-
mission for shifting of the faciory
was granted.

Shri A. N. Vidyalankar: May I
know whether .it is a fact that last
year, large quantities of sugar cane
remained unutilised in this area?

Dr. P. S. Desbmukh: [ have no
infcrmation at the moment.

Shri A. N. Vidyalankar: May I
know whether the views of the
growers were taken into account?

Mr. Deputy-Speaker: He has said
so already.

Shri A. N. Vidyalankar: If so. who
was consulted. whether any associa-
tion of growers or individual growers?

The Minister of Food and Agricul-
ture (Shri Kidwai): The Government
wag consulted. The recovery of sugar-
cane in that area was very low, and
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the factory was a factory with a very
large crushing capacity, and the 1e-
quired amount of sugar-cane was
not available there. Therefore they
made an application to shift the fac-
tory, to the U.P. Government, and
that application was accepted.

Shri A. N. Vidyalankar: May I
know whether these facts were obtain-
ed from the millowners or through
the Covernment?

Skri Kidwai: These facts were
supplied in’ the official returns we
receive about the quantity of sugar
the cost of manufacture every year,
and the capacity of that factory to
crush more etc.

Shri A. N. Vidyalankar: May I
know whether the Government had
sscertamned that other causes like
mismanagement were responsible for
the low quantity of sugar?

Shri Kidwai: The owners of that
factorv are managing other factories
also. They own one in Gerakhpur
and one in Saharanpur, and we
find that the crushing in those fac-
tories has always been very satisfac-

Shri Kelappan: May I know why
the sugar-content of the cane in that
area is less than that in other areas?

Shri Kidwai: It may be climatic,
or it may be that the state has not
devoted itself to the improvement cf
the sugarcane seeds.

Shri Gopala Rao: May I know whe-
ther the arrears for the cane supplied
last year have been paid by the sugar
factecry owners?

Shri Kidwai: Will the hon. mem-
ber please repeat his question?

Mr. Deputy-Speaker: He wants to
know whether the growers have been
paid their arrears by the sugar fac-
tory owners.

Shri Gopala Rao: During 1952-53.

Shri Kidwai: I have not received
any complaints. but if any comvlaint
is received, it will be attended to. I
hope and believe that the cane-
growers have been paid.

TELEPHONE CONNECTIONS IN DELHI

*808. Shri A. N. Vidyalankar; Will
the Minister of Communications be
pleased to state:

(a) the total number of telephone
connections in Delhi (old and new) as
on the 31st January, 1953;

(b) the total number of automatic
telephones and the number of manual
ones on the same date; and

(c) whether there is any scheme for
the replacement of manual telephones
in favour of automatic ones?





